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4 HIGH COURT OF DELHI AT NEW DELHI

No. 6418 /STY./DHC
DATED - ’3'910’5/16

From,
The Registrar General
Delhi High Court
New Delhi

To,

Sub: Quotation for equivalent or upgraded model of RISO RZ 5700 AG
Cyclostvie Digital Duplicating Machine.
Sir,

This court intends to replace its current RISO RZ 5700 AG Cyclostyle Digital
Duplicating Machine with an equivalent or its upgraded model.

You are requested to submit quotation for the same thereof in a sealed
envelope to the Stationery Branch, Ground Floor, Lawyer’s Chamber Block -III,
Delhi High Court, New Delhi — 110803 on or before 19/04/2016, clearly
mentioning the technical details of the product being offered. The validity of rates
should not be less than 6 months.

The envelope should be addressed in the name of “Registrar General, Delhi
High Court, New Delhi” and the subject of this letter be superscribed on the
envelope.

The quotation received after due date shall be summarily rejected.

Yopurs Jruly,

3003 /M
(Rajeev Chauhan)

Assistant Registrar (Comp.)

for Registrar General

No. 841y /STY./DHC DATED -_3al 6%/ ¢

CC to:- for uploading on the Official Website of Computer Cell

1. Dealing Assistant of Computer Cell, Delhi High Court

(Ajai Kumar Rana)
Administrative Officer (J)(Comp./Sty.)
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